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LOK SABHA

Wednesday, 29th February, 1956

The Lok Sabha met at Eleven of the 
Clock.

[Mr. D ep u ty -S p eak e r in the Chair] 

O R A L ANSWERS TO QUESTIONS 

F e r t i l i z e r  F a c to r ie s  
*319. Shri Shree Narayan Das: Will

the Minister of Prodnctkm be pleased 
to state:

(al whether any final decision has 
been taken in regard to the location of 
different fertilizer factories that are 
proposed to be established during the 
Second Five Year Plan; and

(b) if so, the nature of decision 
taken?

The Deputy Minister of Prodoctioii 
(Shri Satish Chandra): (a) Yes.

(b) In addition to the fertilizer- 
heavy water factory at Nangal. it 
decided to establish two more ferti­
lizer factories, one at Rourkela, utilis­
ing the gases from the steel plant and 
the other at Neyveli, as part of the 
lignite project, with production capa­
city of approximately 80,000 tons and
70,000 tons of nitrogen per annum 
respectively.

Shri Shree Narayan Das; May I
know whether these factories will be
run by the Government itself or there 
will be some private limited companies 
in which Government will have shares?

Shri Satish Chandra: These wiU be 
government-owned companies.

Shri Shiee Narayan Das: May I
know what is the estimated expendi­
ture on these projects?

Shri Satish Chandra: I do not
remember the exact figure, but it will 
be about Rs. 20 crores each.

Shri G. D. Somani: May I know how 
the position of Rajasthan stands in 
regard to the establishment of a 
fertilizer factory?

Shri Satish Chandra: As I said in 
the House the other day, there is no 
possibility of a fertilizer factory bemg 
located in Rajasthan in the next Plan 
period.

Shri G. D. Somani: May I know
whether the estimated cost of produc­
tion in Rajasthan will be the lowest 
according to the advice of the experts 
tendered to the Ministry?

Shri Satish Chandra: I may inform 
the hon. Member that it is higher than 
in the case of other sites selected for 
the project.

Shri B. S. Morthy: May I know
why..........

Shri Kamath: The main questioners 
must get priority.

Shri B. S. Morthy: May I know why 
Vijayawada has not been selected in 
spite of the recommendations of the 
Committee?

Shri Satish Chandra: Vijayawada
was one of the alternative sites sug­
gested by the Committee. If any of 
these projects did not materialise, then 
it could be set up at Vyayawada; it 
was not suggested as a first preference.

Shri Kamath: Is it not a f^ t  that 
about a year ago a notification was 
issued for requisition of land round 
about Gurra nearabout Itarsi in 
Hoshangabad district, for the construc­
tion of this fertilizer factory in that 
district; if so, why was it dropped?

Shri Satish Chandra: Itarsi was one 
of the sites considered for the s e tt^  
up of the factory. But no such notifi­
cation was issued at the instance of the 
Central Government.
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Shri Kamatii: Is Government aware 
of the coincidence that this particular 
notification was issued by the State 
Government last year roundabout 
March or so, just before the by-elec­
tion in Hoshangabad? Is Government 
aware of the widespread impression 
that the proposal was dropped because 
the Congress party lost that by-elec­
tion?

Shri T. B. Vittal Rao: May I know 
the considerations which weighed in 
locating the factory at Neyveli when 
in regard to the whole Neyveli project 
we are not sure whether it will be 
developed or not?

The Minister of Production (Shri 
K. C. Reddy): According to present 
indications we are quite sure about the 
success of the Neyveli project.

Sairi T. B. Vittal Rao; If any State 
Government or private firm wants to 
start a fertilizer factory, will permis­
sion or licence be given by the Govern­
ment of India?

Shri Satish Chandra: No such
request has been received from .any 
State Government, it  will be consi­
dered on merits.
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Shri Shree Narayan Das : May I
know the names of the places which

were taken into consideration by the 
Committee appointed by the Govern­
ment? ,

Shri Satish Chandra: I cannot give 
the names offhand. About ten or 
twelve places were considered.

Shri Kamath: Sir, my question has 
not been answered.

Mr. Depoty-SpealLer: There are
* some questions which cannot be 

answered.

An Hon. Member : The answer is 
postponed.
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?mT irrrr ? fk  ^  | ^  ^

«ft 1^0  fpN^ :
g ^  ^ <fs4l «in4lM ^

iTM  #  ?rn?T f f w  I




